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18.02 hrs. 

RESIGNATION BY MEMBER 

MR. SPEAKER: I have to inform the 
House that I have received- a letter dated 
the 22nd July, 1982 from Shri Zail Singh, 

an elected ~  from Roshiarpur con-
stituency of Punjab, resigning his seat in 
Lok Sabha. Although it is not the prac-
tice to inform the House of the reasons 
for resif!llation, in this particular case I 
am happy to inform the House that he 
has resigned b.iJ seat in Lok Sabha in 
view of bis election as President of the 
Republic. I have accepted his resignation 
witb effect from today, the 22nd July, 
1982, afternoon 

18.03 hrs. 

DISCUSSION ON PRIME MINISTER'S 
STATEMENT RE. SITUATION iN LE-

BANON-Contd . 

MR SPEAKER: We shall now resume 
the discussion under ruJe-193. Shri ·Ram. 
Singh Yadav. 

~ 't11f ~ lfr« ~  : ~ 
i ~  , ~ i  '11'f cf: ~ it-~ ~ t 

ltlT 3fh ~ ~ hiti( ~ ~ ~ ~ 
~~~~ 

~ ( I ;::\')Gi911'1 Cfi1 ~ GfiT n 
~~ ~ i ~ ~ 
~o if ~ ~ ot i ~ arh: 
~ q;1 CT ~ I 1920 1f ~ 
~ ~ 16500 ~ ~ qi: ~ 
~ ~ t( I "'l t ~ ~ «'f1e <1 ~ 
~~  ~ i ii  ~ · ~ arh ~ 
~~~~~~ i ~ 

t o ~t  ~~~ 



417 Dis on P.M.'s JULY 22. 1982 Si.tuai i01i in 448 statement re 

[ i>.ft -uir ~ ~ J 

~ ~ I ~ m-1936 *" f914f'¥ta 
~ ~ ~ ir:r< !ti M ~ ~  1f-~ 
~~~  ~ ~ ~ 

~ ~ ~ q-{ ~ ~ I 1936 
~ ~ at"R ~ ~ ~ t  ~ ~  

~ 1 ~~ ~ s  ~, 

r1.frl(" ~ ~ fo.wT \ill ~ ~  I ~~ 

~ ~ iITTf ~ fCfi 6 ~ 1982 coi 
t F "' ~ ~ o ~ ~ ~ ,  Cfi ~ ~

%1 ;f fC5<rr \iii 3f1'ir -.:it v;n: T Q: "! I 
~~ ~~ ~ 15000 ~ i  

+rm :5 'a.Tc: ~ ~ '\ .,; ( I 
~~~~ ~ ~  ~ 

h t Pct Pi?! 4 '1 ~  ~~  I { ~  ~~~ 

~~ I ~  I ~ ~  ~ mcr.rr 
~ ~~ c.n1 ~ ~  ~ ~ ~ fc:tffil<-

cm1 ~t  cnr ~ ~ ~n  ~ 

~~~~ ~ ~ ~~ i ~ 

mm- n~ m- 31,t11i11{ ~ ~ ~ 

~ ~ , , Q t~~  ~ m 
~ °ff ~  t i~  , <1.;,; ~ ~  ~ 

~ dHi d ~ '1 fu Cf){# CfiT tt:iTlf +r.f -
"' :rr ~~ ;:i· ~ 3ih ~ ~n~ ~ 

st ii , ~  i ~ ~ i ~  

tit Peta 41' c:fiT ~ 3ITTI'" ~ \0"CliT ~ <r 
~~ ~~  I ~  ~ 

~ ~ t:feft ~~ t~ ~~ ~ i c:ti 
~  I \ilT ~ ~ ~ ~ ~ ~ 
~~~ ~~~ 

~ 0i'"i<01"' ~ ~ ~ ~  \31tf'{ ~~, 

3fh ~ 0 -.f ~ t ~ o,;l ( I 

"ti"!- i ~ ffi 3fh ~ ~ zj ~

~ rn c- ~~~ ~~ ~ 

~ ~ om ~ ~  Q:"! m 
S. \ii ~  ~s  c.fi Cifl 1\3 .. ~ 1:1 i ~ <:. i c: .. rr-· = T 

~ ' .... ;n:;r -vrn rn ofrl 4 < c,t){ Cfi ~ i  ~ tj" ~ 

~ ~ ( I ~ i  \;ff qOfC\oq ~ 
~ ~ it'!ft' \ill ;:f ITTr i~ ~ 'fCtl -

4fa" ~ ~ I l;T;r;flir q I \ii q'lfl ~ -.f 

~ ~ ~ ii ~~  I 
~ CfffilCf if ~ ~ ( ~ 5NT'1 
lf"ft ~ qtffioQ 1f" ~ ~ ~ ~ ~ 
~t ~  

'' ... the nations who are in a position 
to influence Israel to ta\:e ·ib\mediate 

Leba on 

steps to lift the siege of \V t B.!irut. 
unJ withdraw its troops to it own terri-
tory. Afler thi immediate objective is 

achieved, ne!!ntint1ons must begin for a 
ju t, comprehensive and durable solu-

tion acceptable to all concerned!' 

Israel currently occupies a. third of 
Lebanon containing a n estimated  one 
rrtillion p .. ople and "intend lo ,.tay 
there", reports the Palestinj· n  N w 
Agency, Wafa. 

The Agency quoted Geo . Ley.  T r eli 

D eputy Chief of Staff for Logi tics. as 
telling the New York Time : "We are 

p:cnning on the assumption we will re-
main during the winter. and perhaps 

Jonger". In the occupied area , virtua l-
ly all males between the nge  of 15 to 

50 are sent to the new Ansar concen-

tration C<!Il1P near Abetiya, Wafa ad-
ded. Palestinian refugee camps have 
been bulldozed and P alestinian· r cive 
cspeci,tlly ~  "genocidal treatment". 
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SHRI CHlTIA BASU (Barasat): At 

the outset I associate myself with tho e 

colleagues who have unequivocally con-

demned the massive Israeli •ag,grcssion C'D 
I..eba,..on. s·r. w. hw <·!•o ,;on ihrough 

the statement on thi" jr ~u~ by tb . Prime 

Minister of our country. The Prime 

Minister's statement, as· far as it goea, I 
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admit, re.ftccta some of the very funda-

mental a pect of the Palestinian prob-
lem. It deals with all a pects which are 

positive and by and larae very l'ood. .9ut 

Lb re are certain negative features al o. 
The main negative feature in the statement 
is .that she has ~  to keep silent 

over the United States' role in this mas-

sive aggres ion by 1 rael on Lebanon, al-
though she bas, 1 admit, characterised 

the Israeli a&gression as unprovoked. 5he 
is right. She has further stated that 

raeJ's action is a fragrant violation of 
all canons of international law and beha-

viour. Finally she sums up by sayin2 
that it is indicative of an arrogance which 

h as shown calous disregard for the rights 
of other nations and peoples. The nega-
tive feature is that she has not mentioned 
anything about the forces, which have 

persistently contributed to the increasing 

arrogance of Israel. She has kept silent 
over. that. 

- - J 

As a matter of fact, some of the po-

in ts. have already been made by Shri Ind-
rajit Gupta. about the linkage between the 

United States of America and the mas-

sive Israeli aggressio.o on Lebanon. I 

will only point out that the visit of !he 
Defence Minister of Isreael, Mr_. Sharon, 

to Washington is an event, which led 
to invasion by Israel upon Lebanon. As 
I have no time, I refrain myself from 
quod.ng profusely. I would only draw the 

attention of the House to the statement 
alleged or reported to have bee:i made by 
Mr. Sharon when be was about to leave 
for Washington. He said: 

"Israel will express willingness to 

strengthen o iti o ~ u it  coordina-
tion and cooperation with the United 
States." · ·--

On May, 16, he said this just on rbe 

eve Of his departure for the United St.a-

tes. On May 26, General Haig says: 

'Time has come to take concerted ac-
tion in support of both  Lebanon's ter-

ritori'al integrity with in. its international-
ly recognised borders and a strong 

1520 ~  
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Central overnment capable of pro-

moting a free, open, democratic and 

traditionally pluralistic society." 

Therefore, for Mr. Sharon or his 
Israeli aggrt!ssor the clearance was there. 

They really understood what the concer-

ted action irom the side of the United 
Slates me i.t. And concerted action fol-

lowed. Immediately after that, during 

the presence of Mr. Sharon, massive gen-
erous military and financial aid have been 

allowed  to flow into Israel, details of 

Which have already been mentioned by 

Shri Indrajit Gupta. Although I have 

some other information in this regard, l 

refrain from quoting them in order to save 
time .  T herefore, there bas been gene-

rous i~, both in terms Of military as 
well as financial assistance, from the Uni-
ted States to instigate Israel t-0 launch ag-
gression upon Lebanon. 

Another point which I want to empha-

sise 0nd stress is that the Prime Minister's 
statement has been a view which isolates 

the Lebano.n situation from other deve-
lopments in the international scene, as 

if it is merely an event between Israel 

and Lebanon or PLO. She has not only 
missed, the  link between the United :oitates 

of America n~ the Israeli aggression but 
she has also sought to describe the event 

as an .isolated event. As a matter of fact, 
I strongly .feel that this Israeli aggression 

on Lebanon is a part, indivisible and in--
tegral part of the global strategy of the 

United St.ates of America. Unless we 
have this kind of broader view, we sbaJl 

not be able to-reach the right conclusion. 

The United States' strategy bas many 
.disastrous facets. The Reagon Adminis-

tration is now forcing the West Eurpean 
countries to deploy Pershing Missiles l. n: 
their territories threatening the security of 

the socialist countries as also its ?WD 
NATO Allies. This is one aspect. 

The United States Of A.DJ.Crica is now 
tryimg to turn outer space into an arena of 
nuclear confllict. The United states of 

America is also making preparations for 
a first nuclear strike to ·destroy the 
Soviet Unin11 and other socialist Coun-
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tries. USA is also talking about winnable 

limited nuclear war. It also urges its 

allies to extend the NA TO operations to 

the Indian Ocean and the Persian Gulf. 
It has organhed a rapid deployment of 
forces to intervene in West Asia. It bas 
converted Diego Garcia into a naval air 
base and has modernised it and has ::ic-
quired new bases in Pakistan and· Sri 

Lanka. It is carrying out a massive arm-
ing of Pakistan to help her develop into 
a nuclear power. It is trying to bring 

the oil rich West Asian region under its 

control, with the Israeli Zionist regime as 

its dependable ally. It also wants to des-

troy t'ne PLO. These constitut.:: the 
framework uf the US global strategy_ As 

a matter of fact, the Israeli aggression of 
the Lebanon is a part of this global stra-

tegy of the United States. 

The .question which I would ask of 
the hon. Minister of External Affairs i~ 

this. Would you  kindly take this view 
or would you isolate this from the broa-

der aspect of the US global strategy? If 
you take an isolated view, then I say 

that Government cannot take a right de-
cision and shall be faltering and vacillat-

IDi. 

Lastly, I would urge upon the Govern-
ment that some steps Jiave to be taken, 
the steps which we have mentioned ear-

lier, even in the Consutative Committee 
meetings. Government should take im-

mediate steps to close the Consulate at 
Bombay. That will indicate our wrath 
and indignation aDd boost the morale of 
the Arab countries.  which may feel that 
the time has· come when they should 
,et united and resist the Israeli aggres-
sion. 

Finally, the Government should o~ti
nuc to strive for a negotia'ted political set-
tlement of the Palestinian problem. That 

problem can be solved only on the ba-

sis of Jbe recognition of the very fact 
that the Palestinian people have &ot the 
inalienable right of a nation-State. Our 

Government was in favour of it. It 

should continue to follow this policy and 
see that the other non-aligned countries 
are made to accept this line so that a 
peaceful . solution can be found to this 
roblem. 

Lebanon 

THE MINISTER OF EXTERNAL 
AFFAIRS (SHRI P. V. NARSIMHA 
RAO): Mr. Speaker, Sir. I am grate-

,. f ul to the hon. Members, who have per-
Licipated in this debate and have made 

very valuable contribution. I have very 
little to say by way of reply. Because, 
whep one finds oneself complcte1y i.n ag-
reement on all substantive points raised 

in the discu sion, there is hardly any-

thing to reply. I would, therefore be 
' very brief and attempt to supply a few 

mi ing links, certain points tllat have 

been raised and need certain clarifica-

tions. I shall confine my reply only 
to these. 

As I said, when there is such a un-
inimity on t'oe substantive issue, there is 

·no need for me to repeat all the argu-
ments. It goes without saying that the 

whole of the country is behind the PLO, 
behind the Palestinian cause, and this 

has been amply reflected in the debate in 
this House. 

I would only request 'ilon. Members to 

note, as has been explained by some mem-

~, that the stand which we are taking 

today on this question is nothing new. A5 

the Prime Minister explained, in the other 

House if I remember right, we 

had very serious misgivings even at 

the time of carving out this new State of 

Israel. We voted against the majority 1plan. 

"Our representative in the U.N., the 

Commission, stated before the General 

Assembly th'at Great Britain wanted the 

creation of t'11e lowish State for political 

and strategic reasons in total disregard of 

the principle of self-determination. The 

Indian Delegate refer.red to the desire of 

the Arabs to be free. He further em-

phasised the repercussions that partition 

would have on the future of pe'aee in 

Palestine. It would merely be a tcmpoiary 

solution to the problem and would increase 

instability in the Middle East for years 
and years to come." 
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This was in 1948. So, these words have 
proved prophetic, they have come tme, 

and we are having instability all over, 

_; there is no end in sight to the problem, 
it recurs from time to time. If you only 
count the number of times there have 

been Israeli attacks on the Arab territori-

es, I think it is a long list and this is 
only a culmination of that list. In 1967 
we had Resolution 242 immediately after 
a war; then 1973, then 1978 and now 

1982. -So, this is a continuous process 
that is going on, as was feared by our 
representative at the time Israel was 

born. So, Sir, we find that India's 
misgivings, India's opinion bas been vin-
. ' 

• d1cated and has come true and today ir 
has to be admitted that we have never 

tak.eo this as an isolated instance. When 
we have been opposing it right from 1948, 

bow could any one say that the Statement 
of the Prime Minister on the presem 
situation takes this as an isolated incident? 

I just cannot reconcile the two. Jt is 
true that the Prime Minister did not start 
with a historical background and Al long 

the.sis on the matter. She was concen-
trating on what is obtaining in that area 

today; she was concentrating on the 
ngui~ , on the anger, on the tragedy that 
is taking place and therefore, she is try-

ing to tell the people, tell Parliament, 

tell the whole world that immediate at-
tention ·is needed t~ what is happening 
there. She said, first the withdrawal has 
to take pl4ce. While the forces are, 

tbefe, you cannot think of anything else 
except withdrawal. That has to be affect-
ed. And then she went on to say 1hat 
withdrawal by itself will not be enough 

because ihe pro111em has been simmering 
and simmering for so many years and 

it is time t'ilat after the withdr'awal takes . 
place, we don't just forget about it and 
wait for the· next aggression to take place, 

but start working methodically and 

assiduously O'n a permanent solution. It 
is trne th'at solutions have been ou~t 

of, solutio.ns have been adumberated in 
resolutions but practical steps need to be 

taken more vigorously now and this no 

one can deny. :But before that, with-

drawal has to ta'ke place · and under the 

· shadow of these rmies all arou.!ld 

:Beirut, no one can think of a :solution 
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cxcepL getting them to withdraw. So, 
t'ai was a very logical pointed ~t t nt 

' in regard to the given situation. 

Sir, a point was raised as to what 
initiatives we have taken ever since; the 

aggresson began on the 6th of June. I 

would like to inform the HouSe that on . 

the 4th of June, when air raids precedi.n1 
this parLicular aggression first took place. 

we were in Havana. The non-aligned 

Bureau ~ in session. There is time 

differenti'al of eig'ot or ten hours. While 
the aggression was taking place, we came 

to know about it and we were still in 
session. We immediately authorised the 

Chairman to move the Security Council 
on behalf of the nOll-aligned. Within 
hours this was done. So, the first initia-
tive on this question came from non-

ligned Bureau which was in session. 

O.n the 7th of June came the statement 
of the official spokesman of the Ministry 

of External Affairs in Delhi. I · was still 
outside India. In this statement the Go-
vernment of India condemned the un-
provoked Israel aggression against the 

Palestinians in categorical terms. Then 
the Prime Mi·nster se.nt a message on 

June 8 to Chairman Yasar Arafat. He 
was the first person whom she thoug'11t of 

because he was the person trapped there. 
He was the person who with his follow-
ers, with his comrades with 'iiis colle'a-

' gues, is bearing the brunt of the whole 
thing. So, it was quite natural for the 
Prime Minister to thi.nk of him first and 
send him a message of solidarity before 
she addressed any one else. Then P.M. 
received a message from King Kha1ed 
on June 8 and sent ~  on Ju.ne 10 in 
which she expressed India's continued full 
support to the Arab cause. Then P.M. 
ent messages to President Reagan, 
President Brezhnev, Presiaent Mettrand. 

Jn all these messages, it goes without 
saying, our stand was reiterated. They 
were requested. they were urged to do 
something about meeting the immediate 

situation in Lebanon. They were rt-
que ted to make use of their influence on 

the parties concerned. on the party, the 
aggressor concerned, if it is possible to 
••et immediate withdrawal undertaken. 
So. it wa with that purpose that these 
letters were writte·n. 
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Thero is ino great seer t about it. 111e 
Jetter were written On th itu tion, 
about the situation and ur 'ng upon the 
.Presidents the urgency o f  the situation. 
She stressed that the immedj te objective 
must be that Israel forces r turn to their 
country an<l efforts should be made 
simultaneously to initfate process to bring 

.about a just and durable solution, as she 

stated 'Ocre in Parliament. 

Prime Minister was also in touch with 
President Castro and President Mubarak 
of Egypt ·and sent r pl"es to their 
messages suitably, to the letters rit by 

them. 
Then came P.M.'s statement on July 

9th in both Houses of Parli'ament. Be-

fore that I had given certain details of 

the situation in answer to a question in 
the Rajya Sabha if I remember right. 
Wnile answering the question I had given 
a description of what is h'ap ening there. 
So, the House ~ bce,n kept informed at 
the earliest and initiatives have been 

taken right from the beginning. This is 
a series of initiatives taken by India, both 
as India and 'also part of the non-aligned 
movement. In international forums--
June 4-statement issued by the Non-
aligned Bureau Meeting iri Havana, as 1 
just said. June 11, because by that time 
all the perm'anent representatives had 
_gone back to New York, active role 
played by India in the non-alig.ned group 
in New York. Jmdia was a member of 
the Workjng group set up by Noj)-alignd 

,Bureau. India drafted and co-spo,1sored 
the General Assembly Resolution which 
was supported by 127 conntries and 
op}X)sed by only 2-Israel and U.S. 
with no abstentions. 

PROF. N. G. RANGA (Guntur): U.S. 
was one. 

SHRI P. V, NARASL.VTHA RAO. U.S. 
of courne 

Our permanent ~ snt ti  roode a 
1tropg stntement in the General Assem-
'bly · o~ be If of India, 

July 15-17. India played an impor-
nt role in the Nicosia mc:c: ii g of the 
Non- aligned Bureau. We had sCJme-

thing to do with the Communique \\'hich 
w brought out because t ~ Drafting 
Committee was chaired by our repr sen-
tative. Action programme adopted by 

the meeting was more or Jes -I do not 
claim any . authorship, I do not claim 
any copyright, but ·the action-programme 

was more or ~in line with what we 
s.uggested in the meeting along ;with, of 
course, the suggestion which came from 
other quarters. India was also elected as 

one of the group of nine countries to visit 

Lebanon to m ake on the sport invrstiga-

tion. 

Now, Sir before I come to the com-
mittee about which some information was 
a'Sked for, I would like to read just one 
or two paragraph from the Com-

munique. 

"The Ministers condemned Is.rnel 
for its aggre sion agiainst the Leba-
non and the Palestinian people and 

their repr.e enllat ive, the P .LO., as a 
continuation of the policy follower by 
Israel since its er ation a policy 
aimed at evpanding its territory at 

the expense of its Arab n ig ou~ 

and at exterminating the Palestinian 
people. 

"The implementation of such an 
expansionist policy has been made 
possible by the massive military, finan-

cial and political support given to 

Israel, p·articularly by the United 
States, in the context of their pei;-
manent alliance and which has been 

firmly condemned by the  No11-Aligned 
Countrie'S. Such a policy has led to 

the holocaust of the Palestinian and 
Lebanese peoples. 

"The Ministers therefore colled M 
the United States Government to re-
consider its policy and exert all efforts 

to ensure the pro01pt and uncondi-
tional withdrawal of ·the Israeli forces 

from the Lebanon." 

Now, this is as categorical as one can 
~  "t, Than. Sir in Para19: 
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'-rhe M ini'!ters Co1tdemned the 

misuse of the veto by the United 
States which impeded the Security 
Council from adopting a unanimous 

resolution calling for the implementa-

tion of the cease-fire and from taking 
action in support of the Lebanon's 

sovereignty, for the protection of the 

Palestinian people and the realizaton 

of their inalienable rights." 

And, as I just s'aid, that part of the Com-
munique which. deals with the nine-Mem-

ber Committee of which India happens 

to be a Member, t'oe functions of t i~ 

Committe are ns follows: 

"To follow closely the developments 

affecting the Palestinian people and 

their representative, the P.L.0., parti-
cularly in the Leba.non, jncluding a 

visit to the Leb'ancrn in order to hold 

consultation with the Government of 

the Lebanon and the 1ea•dership of the 
P.LO. a.nd to verify the crimes per-
petrated by t'nc Israelis and suggest 

measures of concrete support and 
assistanee to the Palestinian and 

Lebanese people.'' 

Now hon. Members will see th'at this 

is not just a visit-it is not just o.ne 
functiC<n. It is a series of function , it 

is a continuing action-orientation which 

bas been given to it. to follow closely the 

developments affecting the Palestinian 
people and their re9resentative, the 

P.L.O. lt does not end at that place. A 
point was raised. wh'at happened to the 
Committee. Having formed the Com-

mittee. in the Committee we all said that 
we are prepared to go straight from 
Nicosia to Beirut. Since the airport of 

Beirut is unserviceable, we wanted to go 
to Damascus ani from there. bv what-
ever means available, to Beirut. We 

were all there, ready with our ba!gage.:.._ 
A special plnne was kept at our disposal 
by tbe host Government, th Govern-

ment of Cvprus. TO.en. immedi"Hely 

after the communique W<L adopted by the 
theetlng, the chairman of the meeting. 
the ?'orei n 'Minister of Cyprus sent o'ff 
messages to the o ~ nt of Syria, the 

Government of Le anon and for inform -
ti te mrtft,rt a Anfit1 

Naturally, he could not make any arrange-

ment for us which was to be made by the 

Government of Lebanon. We waited for 

one full day. No answer came·. Natur-

ally, the situation there perhaps did not 

permit the Government of Lebanon to 

take the responsibility of allowing us to 

go . So, we concluded thereby that the 
situation docs not permit our going there 

and, after after waiting for one full day, 
we dispersed. 

Now, the latest position in this connec-

tion is a telegram which I have received 
today, dated 20th July, that is, day before 

yesterday, in which the Foreign Minister 

of Lebanon is cited as saying: 

"He expressed the gratitude of . the 

Government for the interest and soli-

darity of the movement with Lebanon 

and the Lebanese people and he askea 

me to convey to all Ministers his appre-

ciation and regard." 

This is from the Foreign Minister of 

Cyprus who wias Chairing the Conference, 

"He said that we are very welcome 

to visit Beruit and he added that the 

situation there is very volatile and that 

it changes from ~to  He said 
that a trip to Beruit is not at the mo-

ment so easy although he would not 

say that it is impossible. His Govern-

ment, however, in the circumstances 

cannot guarantee either the safety of 

the Ministers or the free passage to 

and o~ Beruit. "Fie suggested that I 
call him again later on Thursday when 

he will be in a po_sition to advise me 

whether a way may be found for the 

visit of the Committee." 

So, it is not that the visit of the Com-

mittee is put off for ever. We are in 

touch with thl'm and i't is possible that 
they might say within a few days that 

they would be in a position to receive us 

in which case we are still prepared to go. 
With this decision we dispersed. ·It is not 
that we have given it up for ever. That 

is the latest position as regards the visit 
of this Committee. 

When India was approached to be a 

member of this Committee, I nnhesitat-
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ingiy accepted it b u~  it is in Linc wilh 
what we were thinking that something 

more than a resolution should be done, 
lhat something more than issuing of a 
cottlmunique should be done and that we 

sh' 'Jld be able to ~o and show ·our soli-

~  1ty with the PLO personally in this 
group. 

Then, the second function entru ted to 

the groups is: 

"Maintain continuous contact with the 

President of the UNGA; the ~si nt 

of the Security Council, the Secretary 

General of the United Nations, t'ae 
Chairman of the Committee on the Ex-
ercis of the Jnalienat57c "Rights of the 

Pale!:tinian People and the permanent 

and otber members -of the Security Co-

uncil with a view to find an imm diate, 

just and comprehensive solution to the 

curre:it aggre sion and question of Pal-

estine and to broadening the upport 

and assistance of the world to the Pal-

estinian people. 

This again is a programme on a con-

tinuing basis. 

The third one is: 

"Prepare a Special Declaration on the 

Question of Palestine for the considera-

tion of the Seventh Conference of the 

Heads of State or Government of the 
non-aligned countries, in Baghdad, Sep-

tember I 982, expressing the political 

support to and solidarity with the Pal-

estinian people and their representatives, 

the P. L. O., and contahung compre-

hensive recommendations for measures 

of assistance to them." 

This we will have to undertake almo t 

with immediate effect. There is not much 

time to lose. If the Summit i to take 
place in September 1982 it goes without 

aying that this work has to start o t ~ 

with That is what we are gojng to do. 
So, this is just not a programme in the 
air. Thi is very much a concrete pro-

grammr. wnich we have undertaken. We 

have neit indulged in ju t platitude .  T his 

progral' me is a concrete prograf'!lme and 

we are going to i111plemerit it. This is the 

ioitiuiive taki n by 1ndia both in the non-

aligned movement and u India. 

Now, I come to the initictives by other 
bodies, forums other than the non-aligned 

mov .. m nt. I am not saying this by 
way of any re1Lction. This only shows 

the helple ne of tho::.e concerned that 
the Arab Leagu could not go much be· 

yond d cidiag lo send a  d legation of 

Mini t rs to the capital of the Permanent 
Member of the Security Council. 

On all other matters, obviously the 
Non-nligned Movement has klken a very 
clear-cut initiative. 

The ame thing happened to the I lamic 
onference. Perhaps the Conference never 
met. 

And, therefore, the only forum whicbi 

ha taken ·a.n initiative, which bas taken a 
lear-cut tand, which bas adopted an 
Action  Programme and which is poised 

to implement that Programme, is the Non-

u 1 i!'ned Movement. 

This happens to be the po ition at pre-
sent. 

I tbfok J have an wered the points which 
have been rai ed. I would ju t add one or 
two point . 

There wa ome comment about our 
Amba ador in Beirut. I would like Hon. 
Members to appreciate one thing. There is 
a war situation there. Naturolly, we at 

Headquarters would like to be in touch 
with our Amba'Sador from day to day and . ~ 

from hour to hour, if possible. We gave 

him certain flexibility, certain discretion to 

take any decision which he needed to take, 
in view of the. circum lances prevailing. On 

one day we got a report that all the Jn-
dia n-; are safe. Within 24 hours, we got the 

report that 4 or 5 Indian died. The situ-
ation in re ard to Indians in Beirut con· 
tinues to cau e concern both at home and 

to the Amba ador there. 

So it wiJl be appreciated that we have 
to give some flexibility to the Amba ador. 
He writes that he is running a consulate 

from a buMding by the side of a cinema 

hall where Indian filnu med to be s1teW11 
ond more :lnd more lndia.u conrregate 
tl\ere for one re:ison r the other. It is 
a place where most Intlians 4e gea rally 

.. 
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go. I would beg of you to imagine under 

what conditions he is functioning. He has 
not gone to any place for any luxury. l 
have visited Beirut  before the aggre'S ·ion. 
Even in Beirut airport, you could see the 

atmo,phere surcharged with danger, with 

peril. You can feel it in your bone . That 

being the ituation, I think it would be 

rotber uncharitable to level charges that 
the Arnba ador i having a good tiine. 
The man goes to Ea t Beirut, come back 

to West Beirut and asks women and child-
ren to clear. The women say ''No. We arc 
not going to be separated from the men." 

Look at this. This ,s our culture ! This i 
our cultural heritage! The women r fu 

to leave the men! What does he do? Will 

be not take them to a safer place? This i 
what he did? He is now keeping in touch 

continuously with us on the situation in 
regard to the Indians in Beirut. He cannot 

do tbat from a place where no one can 
contact or from where no one can be con-

tacted. So, he ha to do bfa duty. These are 
the situations which he is facing. We 

will certainly look into this matter afresh 
and if there i anything which he has not 
done, we will ask him why be ha not 
done it. 

But to level the sweeping charge that 

he deserted the Mission and tbtat he has 
gone and taken refuge in a hotel and things 
like that, I would say is not only not pro-
per, it is prem:.i.ture. And Jet us not really 

be unfair to our own repre entative who 

is working under extremely trying condi-
tions.. 

If I may sum up, the ons n~us or the 
points of unanimity that have emerged in 
the debate-tand that is how I would like 
to wind up my reply-are: 

(1) The genocidal invasian by Israel 

of Lebanon gravely threatens world 
peace and could well explore into a Third 
World War. 

(2) Israel must immediately comply 
with the unanimous Resolutions of the 

Security Council to ceasefire and with-

dmwal to its own territories. The petma-
nent members of the Security Council, 

in particular must exercise their on~ 

sibilities which their status confen on 
them to ensure such compliance, 

when 

al o 
they can use the veto, they should 

u e their influence in the positive 
direction. 

(3) The sovereignty, unity and terri-
torial integrity of Lebanon must be res-
pected and preserved. 

( 4) A just, hooourable and durable 

solution of the Arab-Israeli problem 

need to be found without delay, through 
negotiations. 

(5) Any such solution must be hosed 

upon a recognition of the inalienable 
rights of Lhe Pale Linians to self-deter-
mination :and to nn independent nation-

state in their homeland. 

(6) Tb1: acquisition and retention of 

territory by force is inadmissible and 
any such territory u~t be returned to 
it rightt71I owners. 

(7) An States oove a right to exist 
within lorernationally recognised fron-

tiers witbout fear of aggression. 

This I would say, has been the consen-

sus, has been the gist of what has been 
'Said during the debate. We entirely agree 

with this, ?ind if Members would like to 
suggest any further initiatives, they may 
do so. 

· On the humanitarian level, the Commu-

nique also called upon all nations to give 
as much as1;ii;tance, material and moral, as 
pos ible to the PLO; in pursuance of that, 
we have already started giving support of 
this kind to the extent possible, and need-
less to say that we would like to do more, 
and more and more people are coming 
forward to contribute. This will, again, be 

a continuous programme. 

At the same time. if there are any other 
directions in which initiatives could be 

taken apart from what has been .... 

SHRI INDRAJTT GUPTA: That wa5 
suggested, but you are not saying anything 

about it. 

SHRI P. V. NARASIMHA RAO: That 

is something of a burden of a song which 
has been going on. That is under con'Sider-

tio~  That is' really not going to be such 
a big decision to take, but we will take it. 

SHRI SUNJL MAITRA (Calcutta North 

East) : On a point of clarification. In your 
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summing up, point No. G says that alt the 
territories occupied and annexed by Israel 
should be vacated. Does it mean that all 
the territories occupied and annexed by 
Israel after the passing of the United Na-
tions ReS<>lution in November 1947 should 
be vac ted? 

SHRI P. V. NARASIMHA RAO: 1967. 

SHRI SUNTL MAITRA: Because in 
November 1947, Israel wa created through 
a Resolution of the United Nations. 

SHRI P. V. NA RAS IM HA RAO: Our 
stand is in conformity with 242, and the 
territories which '1re referred to in this are 
territories occupied after 19 r7. This is very 
dear. This has been said here. 

If there are any further initiatives, any 
other directions in which initiatives could 
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be taken by the Government or by other 
gencies partie , all of us are united on 

this· let u discuss them, let us exchange 
views on a continuing basis. I em prepared 
for that, and I would like to as ure the 
Hou e that we would be ready. We would 
be thinking ourselves in what new direc-
tions we should proaceed because, when 
there is a Committee which is more or 
less a standing committee on the que tion,, 
I am sure as · we go along new vistas will 
open up, new suggestions woµld come and 
new initiatives could be taken and action 
could be initiated in new directions. This 
is what I would like to submit to the 
House. I once again thank the Members 
for their valuable contribution. 

18.Sl hrs. ,·, 
0 

The Lok Sabha then adjourned till Ele-
ven of the Clock on Monday, July 26, 
1982/Sravana 4, 1904 (Saka) 


